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!i!t:rndiil, will the Government take 
care fo have them screened in the 
achools and colleges free of charge' 

~. pro B. Gopala Reddl: The sugges-
fio''n will be considered. 

Shri!natl Savitrl Nigam: What were 
t\e reasons for asking for a revised 
script from the producer and for the 
•. elay' in the production of this film? 

: 'Dr. B. GOPala Reddl: The original 
acript was not satisfactory and the 
Government gave a directive that a 
revjsEld script must be sent by the 
"rod\lcer. 
~.·'l!ihi1 Namblar: May I know whe-
ther in the film there will be scenes 
bY inter-caste ,marriages between 
Scheduled Caste boys and non-Sche-
d,uled Caste girls and vice versa? M'l" 
fknow whether tj,~t will be a part of 
tb,e fi~m? 
. 'Mr. Speaker: That is giving infor-
mation. Next question. 

: ... State Trading Corporation 

. '16U. Shrl Maheswar Nalk: Will 
the Minister of . Com.meree and Indus-
__ . be pleased to state: 

tal whether Government have ana-
lysed the causes of the very negligi-
IIle profits made by the State Trad-
izlg .Corporation; 

(b) if so, what are they; 

. (e) what are the various branches 
III activities of the Corporation; and 

(d).in what way, if any, its scope 9J activities is proposed to' be ex-
p'~nded? 

The Minl~ter of International Trade 
In the Ministry of Commerce and In-
4ustry (Shrl Manubhai Shah): (a) 
ind (b). A statement is laid on the 
"able of the House. 

STATEMENT 

The decline in profits inspite of in-
crease In the total trade in attribut-
'ble to several factors. Thl' Important 
lit these are: 

(i) higher procurement cost of 
ores on c~rtain sectors involv-
ing road transport. 

(ii) disposal of high priced stocu 
of Manganese Ore. 

(iii) increase in port charges. 

(iv) larger supplies to Mis Hindus-
tan Steel Ltd., at a nominal 
margin. 

(v) reduction in the margins 
allowable to the Corporation 
under the various Joint Mar-
keting Arrangements. 

(vi) general reduction of margins 
in the intere~t of export prD-
motion. 

(vii) subsidizing the loss in export 
e.g., Cement. 

(e) The State Trading Corporation 
has directly handled exports of about 
38 commodities including iron ore, 
manganese ore, chrome ore, salt, 
cement, tobacco, woollen textiles, 
shoes, coffee Mosoor dal, Jute goodl 
etc. Some of the items like chemicals 
light engineering goods are in the 
nature of developmental items for 
which efforts are being made to 
ftn~ mar~ets abroad. 

On the import side the Corporation 
has helped to import of essential raw 
materials and capital go'ods e.g. non-
ferrous metals, various chemicals and 
fertilizers such as caustic soda, soda 
ash, ammonium sulphate, raw silk,. 
art silk yarn, newsprint and textile 
machinery. 

The Corporation also arranges inter-
nal distribution of important indus-
trial raw materials like Cement, Iron 
are Soft coke at equitable prices to 
the Producers as well as to the consu-
mers. 

(d) This question is constantly un-
der Government's consideration and a' 
greater emphasis will be put on pro-
motion of external trade and exports. 

Shrl Maheswar Nalk: The factol'll 
mentioned in the statement are more 
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or less present in the other trading 
agencies also. May I know whether 
the decline in profits in the State 
Trading Corporation is due to the fact 
that the overhead charges in the Cor-
poration are much higher than in the 
other trading agencies? 

Shrl Manubhal Shab: That is not 
the point. Actualy speaking, the 
attention is more towards external 
trade and exports which are generally 
in a sellers market on the downward 
trend so far as prices are concerned. 
Therefore, the losses there have to be 
offset by profits gained in other agen-
I!ies. There!orc, on the whole, even 
though the total has gone up, in com-
parison to the turn-over, the profits 
have not gone up proportionately. 

Shri Malu!swar Nalk: May I know 
to what extent the State Trading Cor-
poration has been able to have be.ter 
working conditions than other trad-
ing agencies in the countries in res-
pect of exports and imports 

Shri Manubbal Sbah: That is the 
position and we are going to make 
the Statt: Trading Corporation as a 
principal instrument for export pro-
motion and if necessary have more 
specialised State Trading Corporations 
for different bulk commodities. 

Sbrl Sbam La! Sara': May I know 
whether this State Trading Corpora-
tion trades with countries with a 
socialist economy and (ii) if it is 
trading with countries wiht a capita-
list economy, does it not come into 
compensation with other export agen-
cies and thereby the profits are re-
duced? 

Sbrl Manubhai Shah: That is not 
the reason. They are not only trad-
ing with the East European countries. 
That is one part of the work of the 
State Trading Corporation. They are 
·trading with the whole world. As the 
House is aware, greater and greater 
emphasis is being put on extel'TIal 
trade which is somewhat a less profit-
able than internal trade. That is why 
profits are not commensurate with 
·the turn-over. 

Sbrlmatl Rena Chakravartty: NoW 
Utat there has been difficulty ir;1 iilr-
port trade in tea, may I kn01!l". wh6-
ther this bulk commodity which earat 
8uch a big amount of foreign exchaage 
is going to be taken up by the SiT.Co 
or will it continue under the .T.-
Board? 

Shri Manubbai Shah: Presently. 
exports of tea are neither under the 
Tea Board nor anyone agellcY." It 
is by all the traders and public auc-
tions and exporters. As the House it 
aware, recently, the Finance Min:stet 
has announced certain eoncessiolW 
and we do not expect much difficulty 
in promoting exports of tea. Ollly 
yesterday I had a conference witla 
several Tea traders and planters anel 
We are quite hopeful that IIVhate~er 

we have lost about Rs. lit crores' tA 
the last 3 y~ars will be more thad 
regained. .' 

Shri Venkatasub-blab: May I know 
whether the negligible profits deriv-
ed by the S T.C. is also due to the 
lack of business acumen in the offi-
cers who are manning the S.T.C.' 
and also the inordinate delay that 
occurs in dealing with the S.T.C.? 

Shrl Manubhal Shah: That is hot so. 
That can be a matter of opinion. A. 
I have already indicated, greater anel 
greater emphasis is being put all 
external trade and the State Trad-
ing Corporation is not purely a profit 
making organisation. It is our aim 
make profits wherever we can to the 
maximum extent possible. But, the 
main purpose Is to promote the 
external trade of this country where 
we have to bear the losses. There-
fore, the profits go down. • 

Shrlmatl 8arojlnl Mahlabi: May"I 
know whether the negligible profits 
are also due to want of transpa&t 
facilities? 

Shrl Manubhal Shah: J would rather 
now say that the word used by hQft. 
Member in the beginning, negligibf. 
profits, is totally incorrect. I did not 
want to contradict it seriously tben. 
T·he profit is Rs. 3 crores and 81 lakh, 
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I.1uring the year under reference 
which i~ higher than in the past and 
is not negligible. 

it 
So, 

They 
would 

Slui Manubhai Shah: When 
afarted., 1t was B.s. 2.13 crores. 
Chey are not negligible at all. 
8I.'e not as so milch u one 
(ic3ire them to be, 

•. Speaker: Now. the Question 
H()UI' is over. 

. liihri Kamalnayan Bajaj: May 
bow the percentage ,,.r ?rofit to the 
Iotal 98.les1 

. Shri ManuNlai ~ha,h: '\bout 6 per 
~t. 

'Mr., Speaker: Order, 'H'der. I have 
already said that the Question Hour 
'Ill ,over, and even then 1 ~nd that It 
as hf>in~ continu"rl 

WRITrKN LU'lSWERS TO 
QUESTIONS 

Wftrking Journalists' Wa,e Committee 

• '(116 r Shri W.u/moo
, 

. \. Shri 'I;'a:;U,jl'V:lD !liair: 

Will the M.ini"kr ,)! Labour and 
Employment he [11,,,,,,,<1. to state: 

(a) the steps laken i:>y Government 
to Implement the recommendations of 
the Working .'ollmali3ts' Wage Com-
I1llttee; and 

(b) the prOl(r"8" \11 ... ci" therelo? 

'l'he Minister 01 Labour in the 
Ministry of Labour and Employment 
(Slid Bathi): (a) and (b), The State 

'GOvernments who are the appropriate 
Gpverrunent under the Acts, are look-
Ing after the implementation of the 
RP.port of the Working Journalists 
Wage Committee. From the reports 
received from them it appears that 
most of the e~tablishments covered 
cnntlnue !mplementing the Wage 
Committee Order. Appropriate action 
is tak!!n by State Governments when-
ever any complaint is re~c!ved. 

Government of India Presses 

·621. Shri Bhagwat Jha Azad: 
Will the Minister of Works, BOllii-

Ing and Supply be pleased to state: 

(a) what efforts are being made by 
Government for making improvement 
in quality and effecting economy In 
production in Government of India 
Presses; and 

(b) whether the Conference of the 
Managers of Government of India 
Presses has made any recommenda-
tions in this l'egarrl? 

The Minister of Works Hooslng 
and Supply (8hri Mehr Chand 
Khanna): (a) Efforts are being made 
in the following din'ctions for im-
prov('llwnt in quality and economy in 
production in the Government of India 
Presse.s: • 

II) Setting up of a Planning Sec-
tion in major Government of 
India Presses. 

(2) Introduction of the Incentive 
Bonus Scheme. 

(3) lntrodudion of a job costing 
system . 

(4) Laying down a 'drill' for ope-
I'alives in the productive 
branches. 

(5) Standardisation of mach.ines. 
(6) Preventive maintenance by 

setting up self-contained elec-
trical-cum-n1Pchanical Bran-
ches. 

(7) Training of operatives. 

(b) The Confen'nce of the Mana-
gers of Government of India Presses 
considered inter-alia technical aspects 
of these measures, It has not made 
any new recommendations. 

Implementation of Mines (Amend-
ment) Act, 1959 

"622. 8hri Yallamanda Reddy: Will 
the Minister of Labour and Employ-
ment be pleased to state: 

(a) whether the new Section 52 as 
~ubstituted by the Mines (Amend-
ment) Act, 1959 Is being implemented 




